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sment for maintaining the Rashtrapati
Bhavan during the last three years:—

1965-66 Rs. 3.65,%52
1966-67 Rs. 3,89,156
1967-68 Rs. 3,94,698

Antibiotics manufacturing Units

6622. SHRI BABURAO PATEL:
‘Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
-state:

(a) the number, names and places
of factories manufacturing various
antibiotics in private and public sec-
tors with names quantity anq value
of products annually manufactured
Py each unit during the three years
ending the 31st March, 1967; and

(b) the quantity and value of sales
cffectedq by each unit in the public
sector during the year ending the
"31st March. 19687 with the amount of
original investment and profit made
‘by each unit?

THE MINISTER OF STATE 1IN
“THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI RAGHURAMA-
1AH): (a) and (b). The information
is being collected and wil] be laid on
the Table of the House.

Officials of Antibiotics Manufacturing
Units

6623. SHRI BABURAO PATEL:
‘Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) the names, designations, annual
.salaries and perquisites’ of 12  top
officlals of each Antibiotics manufac-
‘turing Unit in the public sector;

(b) the nameg and designations of
the Officers of each public sector Unit
:who went overseas during the last
three years ending the 31st
“March, 1967, countries visited by each
-with period of stay, expenses and
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foreign exchange provided for each
trip; ang

(c) the number of labour employ-
ed in each public sector unit and
annual wage bill of each unit?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI RAGHURAMA-
IAH): (a) to (c¢). The information is
being collected and will be laid on
the Table of the House.
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Reference of Cases to All India Insti-
tute of Medica] Sciences

6625. SHRIMATI UMA ROY: Wili
the Minister of HEALTH, FAMILY
PLANNING, AND URBAN DEVE-
LOPMENT be pleased to state:

(a) whether the C.G.H.S. authorities
recognise the All India Institute of
Medical Sciences, New Delhi, for pur-
poses of reference of cases to Specia-
lists; and

(b) if not, the reasons therefor?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a)
and (b). Cases are referred to the Ali
India Institute of Medical Sciences,
New Delhi, by the Director General
of Health Servicegs on the advice of
senior specialists of the C. G. H. S.
when the requisite facilities for treat-
ment are not available in the Central
Govenrment Hospitals, Viz, Safdar-
jang and Willingdon Hospitals.

Land under Irrigation in India

6626. SHRI KIRUTTINAN: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(a) the acreage of land that was
under Irrigation by the eng of 1947;

(b) the extent of land proposed to
be brought under Irrigation during
1968-69, State-wise; and

(c) the amount spent since 1947
and proposed to be spent in 1968-69.
State-wise;

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDHESHWAR PRA-
SAD): (a) About 50 million acres.

(b) About 90 million acres. State-
wise information as available, is
given in Statement-I laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-797/68].

(c) Approximateq Statewise ex-
penditure upto the end of 1967-68
(including expenditure on Plan sche-
mes prior to 1951) incurred on major
and medium irrigation projects and
expenditure incurred on minor irri-
gation schemes from Second Plan to
eng of 1967-68 is given in statement-
I, laid on the Table of the House.
[Placed in Library. See No. LT-
798/68).

During the First Plan minor irriga-
tion wag included under the Group
“Agricultural Production” and as such
separate figures of outlays Statewlse
on minor irrigation gchemes are not
available,

245 (Ai) LSD-—3.
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The Annual Plan for
yet to be finalised.

Losses in State Electricity Boards

6627. SHRI G.S. MISHRA: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) the names of the State Electri~
city Boards in the States under Pre-
sident’s Rule and the Union Territo=
ries which are running in loss and
the extent of losg suffered by them
during the last 6 yearg and the rea-
sons therefor;

(b) the steps taken and proposed
to be taken to minimise these losses
and the result thereof; and

(c) the way in which these losses
are augmented by Governmnet pre-
sently?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA
SAD): (a) to (c). Out of the Elec-
triity Boards of the States of Uttar
Pradesh, West Bengal and Haryans,
which are at present under presi-
dent’s rule, the State Electricity
Board of U. P. has shown a loss in
ity Trevenue account for 1966-67. In
respect of West Benga] State Electri-
city Board, there has been no loss in
the revenue accounts for the years
1965-66 and 1966-67. The Haryana
State Electricity Board was constitu-
ted on 1st May, 1967, and the first
annual accounts for the year ended
81st March 1968 are under compila-
tion. There are no Electricity Boards
or commercil electricity undertakings
on the lineg of the Electricity Boards
in the Union Territories except for
the Delhi Electric Supply Underta-
king in Delhi. The Delhi Electric
Supply Undertaking is not running
at a loss.

The extent of Josses in the revenue
accounts of the State Electricity
Boards of West Bengal and U.P.
since 1962-63 are given in the state-
ment laid on the Table of the House.
[Placed in Library. See No. LT-
799/68]. The losses incurred by the

1968-69 has





